
opened in the interest of safety of the Dam.

General insurance Companies in Goa
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(c) the profit or loss of these companies 
during the aix>ve period company-wise?

1534. SHRI HARISH NARAYAN 
PRABHU ZANTYE: Will the Minister of FI­
NANCE k>e pleased to state:

(a) the number of General Insurance 
Companies located in Goa;

(b) the premium amounts received and 
the amount of claims settled by these com­
panies during each of the last five years; and

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
RAMESHWAR THAKUR): (a) The four sub- 
sidiary companies of the General Insurance 
Corporation of India are operating in Goa 
through Divisional and Branch Offices. The 
number of Divisional and Branch Offices of 
these four Companies in Goa is 8 and 20 
respectively.

(b) The required information is as under:

(In Crores of Rupees)

1986 1987 1988-89 1989-90 
(For 15 months 
from 1.1.88 
to 31.3,1989)

1990-91

Premium 8.54 9.77 13.75 14.15 15.86

Claims
Settled

5.24 7.50 9.58 8.22 9.01

(c) The Profit & Loss Accounts are not 
built up on Divisional Office basis but on 
overall company net basis centrally at Head 
Office. All the general insurance companies 
are making profit, company-wise.

[TransiaUon]

Loans given by RRBs for Agricultural 
Deveiopnient

1535. SHRI RAM NARAIN BERWA: 
Will the Minister of FIANCE be pleased to 
state:

(a) the amount of loans given by the 
Regbnal Rural Banks for Agricultural devel­

opment during the last three years. State- 
wise;

(b) the percentage of k>ans recovered 
so far; and

(c) the percentage of bad debt.

THE MINISTER OF STATE IN THE 
MINISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a) and (b) Na­
tional Bank of Agriculture and Rural Devel­
opment has reported that during the year 
1988-89 and 1989-90 the toans disbursed 
to farmers by Regional Rural Banks, the 
amount recovered and the percentage of 

. repayment to demand are as under:-
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(Rs.ki crores)

Year Ljoans Issued Ljoans recovered Repayment
as% to
demand

1988-89 467.55 449.70 46.09

1989-90 607.80 354.70 32.23

During 1990-91, the loans issued 
amounted to Rs. 283.94 crores. Thedatais 
provisional and the figures relating to the 
recoveryoff loans for the year 1990-91 have 
not yet become available. The State-wise 
break up is given in the annexure enclosed 
statement.

(c) According to the forms of Balance

Sheet and prof it and loss Account prescribed 
in the Third Schedule of the Banking Regu- 
latbnAct, 1949. whch all banks are required 
to foltow and In accordance with the prac­
tices and usages customary among bankers, 
the banks are given statutory protection from 
discbsing the quantum of bad and doubtful 
debts for which provision is made to the 
satisfaction of their statutory auditors.
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